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13. Section 19 {4) (i) of the National Green Tribunal Act, 2010, empowers
this Tribunal to pass an inte?‘ilnoorder (including granting an injunction or
stay) after providing the parties concerned an opportunity to be heard, on
any application made or appeal filed under the above said Act, while Section
19 (4) (j) thereof empowers this Tribunal to pass an order requiring any
person to cease and desist from committing or causing any violation of any
enactment specified in Schedule I. While notice is required to be given before
passing of interim injunctive order under Section 19 (4) (i) of the National
Green Tribunal, 2010, there is no such requirement under Section 19(4) (j) of
the National Green Tribunal Act, 2010.

14. Section 20 of the National Green Tribunal Act, 2010 requires this
Tribunal to apply the principle of sustainable development, the
precautionary principle and the polluter pays principle while passing any
order or decision or award.

15. In view of the facts and circumstances of the case that all the mining
lease project proponents have not obtained CTE/CTO from UPPCB and
consequent violation of the provisions of the Water (Prevention & Control of
Pollution) Act, 1974 and Air (Prevention and Control of Pollution) Act, 1981
by the mining lease project proponents, we direct all the mining lease project
proponents to cease and desist from committing or causing any violation of
the Water (Prevention & Control of Pollution) Act, 1974 and the Air
(Prevention and Control of Pollution) Act, 1981 and no further mining shall
be carried on in the mining leases in question till further orders to the
contrary by this Tribunal.

16. The District Magistrate, Mirzapur and Superintendent of Police,
Mirzapur are directed to take all necessary steps for ensuring that no illegal
mining takes place from the mining lease sites in question.

17. List for further consideration on 03.07.2023.
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11. Reply/response on behalf of respondents no. 1 to 3 be filed within two

weeks by e-mail at judicial-ngt@gov.in preferably in the form of searchable

PDF/OCR Support PDF and not in the form of Image PDF.

12. Interim order dated 27.04.2023 shall continue to operate and no
further mining shall be carried on in the mining leases in question till

further orders to the contrary by this Tribunal.

13. In view of the interim order dated 27.04.2023 prohibiting mining in the
mining leases in question, precautionary principle and to prevent illegal
mining in the area, all the stone crushers operating in the above said villages
on the basis of the mining in said mining lease sites shall also remain closed

till further orders to the cdntrary.

14. The District Magistrate, Mirzapur and Superintendent of Police,
Mirzapur are directed to take all necessary steps for ensuring that no illegal
mining takes place in the mining lease sites in question and the stone

crushers in question do not illegally operate.
15. List for further consideration on 25.08.2023.

16. In view of the facts and circumstances of the case, we consider
presence of the District Magistrate, Mirzapur before this Tribunal on the next
date of hearing to be essential for producing the relevant documents
regarding service of notices on respondents no. 4 to 43 and implementation
of the interim order dated 27.04.2023 passed by this Tribunal and also for
assisting this Tribunal in just and proper adjudication of the questions

involved in the case and the District Magistrate, Mirzapur is accordingly
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